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MR. DEPUTY CHAIRMAN: Okay, your time is over. Now, Prof. Ram Gopal
Yadayv.
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MR. DEPUTY CHAIRMAN : Now, time over. It is Question Hour now.
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ORAL ANSWERS TO QUESTIONS
(MR. CHAIRMAN in the Chair)
MR. CHAIRMAN: Question No. 216. Let the answer be given.
Utilisation of funds allocated for NRHM

*216. SHRI DARSHAN SINGH YADAV: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) thedetails of funds allocated and utilized for the National Rural Health Mission
RHM) during the financial years 2012-13, 2013-14 and 2014-15, respectively; and
g y p y



38 Oral Answers [RATYA SABHA] fo Questions

12.00 Noon
(b) the difficulties being faced during the implementation of NRHM?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SHRIPAD YESSO NAIK): (a) and (b) A Statement is laid on the Table
of the House.

Statement

(a) The details of funds allocated and utilized for National Rural Health Mission
(NRHM) in 2012-13 and for National Health Mission (NHM) including the sub-Mission
of NRHM during the financial years 2013-14 and 2014-15 is given below:

(X in crore)

Sl. No.  Financial Year Budget Estimate Revised Estimate Utilized
1. 2012-2013 20,542.00 17,000.00 16,762.77
2. 2013-2014 20,999.00 18,100.00 18,211.45
3. 2014-2015 21,912.00 - 11,488.22%*

* Utilization for the year 2014-15 is up to 31.10.2014.

(b) Several difficulties are being faced in implementation of NHM including,
NRHM. Some of the key difficulties are as under:

. Delay in transfer of funds from Consolidated fund of the State to State Health
Societies in 2014-15,

. Shortage of Infrastructure and appropriate Human Resource for Health,

. Inadequate co-ordination between State Health Directorate and the State
Health Mission,

. Poor implementation capacities in many states,

. Shortage of funds.
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Sit down, please. Now, Shri Pavan Kumar Varma.

SHRI PAVAN KUMAR VARMA: Sir, in the reasons given for the poor
implementation of NHM, five reasons have been given. Sir, my question is pointed. What
is the quantum of corruption that causes the poor implementation of the NHM? Has this

been verified, and what is the Government doing about it?
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SHRI BAISHNAB PARIDA: Sir, one part of my question has already been asked
by Shri Naresh Agrawal. But, I still want to know one thing. On the one side, the hon.
Minister is saying that the country needs a large number of doctors to implement these
schemes. But, at the same time, why are a large number of doctors joining private hospitals
and also doing their private practice? One of the reasons for doctors not going to rural

areas is the problem of their residence. Could the hon. Minister explain this?
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SHRI DIGVIJAYA SINGH: Sir,...

MR. CHAIRMAN: Three supplementaries only. Now, we take up Q. No. 217.
SHRI DIGVIJAYA SINGH: Sir, I have a small question.

MR. CHAIRMAN: No. I am sorry; the Chair is bound by the practice.

SHRI DIGVIJAYA SINGH: Sir, ASHA worker is the key for success of NRHM,
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and no hon. Member has asked about it. Sir, please give me an opportunity to put this
supplementary.

MR. CHAIRMAN: I am afraid; I can’t.

SHRI DIGVIJAYA SINGH: Sir, the ASHA worker is the key for success of NRHM,

but this has not been reflected here. The ASHA workers are not getting their incentives.
MR. CHAIRMAN: Please take another question on another occasion.
SHRI DIGVIJAYA SINGH: Sir, this is a very important thing. Please allow me.
MR. CHAIRMAN: I am sorry; I can’t do it. Question No. 217.
RBI guidelines for local service payments
*217. SHRI T. RATHINAVEL: Will the Minister of FINANCE be pleased to state:

(a) whether it is a fact that the Reserve Bank of India (RBI) has mandated that
a local service payment must have two factor authentications and be routed through

domestic gateways;

(b) whether it is also a fact that the Radio Taxi Industry has demanded an

alternative payment model;

(¢) whether RBI is considering to come out with circulars and guidelines in the

next couple of months in this regard; and
(d) if so, the details thercof?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) to (d) A Statement
is laid on the Table of the House.

Statement

(a) In February, 2009, Reserve Bank of India (RBI) issued directives making
it mandatory for banks to put in place additional authentication/validation based on
information not visible on the cards for all on-line Card Not Present (CNP) transactions.
RBI also issued guidelines on 25th October, 2010 clarifying that the additional
authentication is applicable only to transactions effected with cards issued in India on a
merchant acquired by a bank in India and is applicable only to transactions where foreign
exchange outflow is not contemplated. RBI has not issued any guidelines on routing

transaction through domestic gateways.



